‘ : SPEED POST
IN THE HIGH COURT OF DELHI AT NEW DELHI

F. No. 642/Comp./ DHC/No. 23,

Dated: _ |2-c) —9a [<

From :

The Registrar General
Delhi High Court
New Delhi.

To
(On the website of the Court).

Sub.: Quotation for {Apple i-Pad Air 2 64 GB, Asus Zee Tranformer Prime (TF 201)
and Asus Transformer Pad (TF 300 TG) with three years warranty/care pack.

Sir,

This Court intends to purchase approximately 33 nos. of Apple i-Pad 2 / Asus
Transformers for use by Hon'ble Judges in this Court.

You are requested to submit the necessary quotation in a sealed envelope to the
Computer & Stationery Branch, Lawyers’ Chamber Block-III, (Basement) Delhi High
Court on or before 24 22015 The validity of rates should not be less than 180 days.
The vendor should submit copy of latest authorization from the manufacturer and
warranty / Care-Pack details of the product should be clearly mentioned. The rates
should be inclusive of taxes, if any, and should be clearly mentioned against each item.

The envelope should be addressed in the name of “Registrar General, Delhi High
Court, New Delhi” and the subject of this letter be superscribed on the envelope. No
quotations shall be entertained after due date. Envelops without subject and warranty
shall be summarily rejected.

Yours truly,
h—a<
(R Gopalan)

Joint Registrar (Comp.)
for Registrar General

F. No. 642/Comp./ DHC/No. Dated:

\ygealing Assistant of Computer Cell, DHC.

(Rajeev Chauhan)
Assistant Registrar (Comp.)




